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MR. CHAIRMAN: Next question please. Shri Tapan Kumar Sen, please sit down.
...(Interruptions)... No, Mr. Tapan Sen, that is all. Question No. 21. ...{Interruptions)...
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...(TGEH)... Sir, he has not replied to my specific question.

MR. CHAIRMAN: All right, you can take it up with the Minister if the answer is
not up to your satisfaction.

Local purchases of stationery from Kendriya Bhandar

#21. SHRI RAM KUMAR KASHYAP: Will the PRIME MINISTER be pleased to
state:

(a) whether DoPT made it incumbent on all Government departments to make
all local purchases of stationery, etc. from Kendriva Bhandar in order to strengthen
cooperative movement;

(by whether Hon'ble Minister has recently lauded contribution of Kendriya
Bhandar mn providing various household goods and products of day-to-day use at
competitive price, and

(¢) if so, the reasons for not extending validity of OM No. 14/12/94-Welfare
beyond 31.3.2015 and depriving Government departments of purchasing quality items at
cheaper rates than in open market?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE
(DR. JITENDRA SINGH): {(a) to (c) A Statement 1s laid on the Table of the House.

Statement

(a) to {¢) Kendriya Bhandar 1s a society registered under Mufti State Cooperative
Societies Act, 2002. The objective of Kendriva Bhandar is toprovide essential commodities
and household items at competitive and fair prices to Central Government employees and
others through its retail stores in and outside Delhi.

2. Department of Personnel and Administrative Reforms on 14.7.1981 made it
incumbent on all Central Government Departments, their attached/subordinate offices
etc. and other organization financed and/or controlled by Government located at Delhi/
New Delhi to make all local purchases of stationery and other items required by them
only from the Central Government Employees Consumer Cooperative Society Ltd. (now
known as Kendriya Bhandar), New Delhi.

3. Subsequently, the policy was changed and it was decided on 05.07.2007 inter-
alia to give a special dispensation in respect of all Central Government Departments,
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their attached and subordinate offices and other organizations financed and/or controlled
by them as under:

(1) To make purchases at their discretion of all items required for office
consumption upto T 1.00 lakh directly from Kendriya Bhandar without
calling for quotations.

(i) To procure all items of office consumption beyond T 1 lakh to ¥ 25 lakh
from Kendriya Bhandar/National Consumer Cooperative Federation
(NCCF) by giving purchase preference in case of limited tenders. Other
things being equal, purchase preference will be granted to Kendriya
Bhandar/NCCEF, if prices quoted by the cooperatives are within 10% of
the lowest price (L1) and if these cooperatives are willing to match L1

price.

4. After due consultation with Department of Expenditure the special dispensation
for local purchase of stationary and other articles from Kendriya Bhandar, NCCF and other
Multi-State Cooperative Societies having majority share holding by the Government was

not extended beyond 31.3.2015 as it was not found to be cost effective.

5. While receiving the dividend cheque of ¥ 6.81 lakhs on behalf of Department
of Personnel and Training for the financial year 2014-15, presented by Kendriya Bhandar
on 01.02.2016 the Hon'ble Minister of State for Personnel. Public Grievances and Pensions
lauded the contribution of Kendriya Bhandar in providing various household goods and

products of day to day use at competitive price.
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DR. ITENDRA SINGH: Mr. Chairman, Sir, this 1s a very long story actually and
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negative comment. SHEHT IHASS IS T84 4 AGRAT & &I # 1 BRI i 121 HEIY
B Tgdl WHY AT | 52 94 Ugd 1963 H Central Government Employees' Consumer




Oral Answers [25 February, 2016] to Questions 47

Cooperative Sociely Lid. @ ST ¥ HM 21T AT I&H IR, T 2000 H FHBT T27
WY AT 3T, oY $9dT IR ygun o g3l It became a Multi-State Cooperative
Society. 1981 H DoPT = U&7 HIGET . (HAIT)... No. I am coming to the question. Do
you want me to speak or not? Let the Chair decide.

MR. CHAIRMAN: Please complete.
DR. ITENDRA SINGH: In 1981, DoPT brought in a provision that certain items

like staticnery, etc., would be purchased from Kendriya Bhandar. It became incumbent
on the Ministries. In 2007, there were some modifications. They said, up to rupees one
lakh without tender and above rupees one lakh with tender. From 31st March, 2015, this
special dispensation for the purchase of stationeries and other items has also been
withdrawn. Now, I will tell you why. It is not a reflection on the working of the
Kendriya Bhandar. The market dynamics has changed. The whole economic scenario
has changed in the last fifty years. 1 will give you a small evidence. In support of
continuation of this stationery benefits or dispensation, vou have cited the items which,
according to you, are sold at a lesser price compared to market price and the number
one item cited is Brooke Bond tea, which was, possibly, the most popularly sold tea,
thirty vears ago. Now, it is not so. So it is not a reflection on your working. We will
have to relook, revisit; vou and I, both of us, because Kendriya Bhandar came into
existence 52 years ago n a different format. Now, because of the changing dynamics of
economics, of cost-effectiveness, of the variety of options available, of the change in
the consumers' preference, this has to change. e M) g1 218 @er b 9T o) YRT AT
@[ SiY| $9feTU T went one step further We have constituted a Commuittee under the
Confederation of Indian Industry.
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would be limiting their choice of purchase, which 1s not compatible with the present

global scenario and the national scenario.
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[Dr. Jitendra Singh]
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SHRIMATI AMBIKA SONI: Sir, I just wanted to ask the hon. Minister that they
have taken a call in 2015, because of global pressure, to do away with a scheme which
the UPA Government launched to help the small and medium entrepreneurs. I, in the
same context, want to know from the Minister that the UPA II under Dr. Manmohan
Singh took a decision that the Ministry of Small and Medium Enterprises would purchase
Government requirements up to 20 per cent from Dalit-owned entrepreneurships. I would
like to know whether they have changed that also in order to leave the Dalits also to face
multi-national challenges.

DR. ITENDRA SINGH: No; I think, we are actually, simplifying. It is not that
simplistic thing. I have acknowledged what the earlier Government did and, I think,
this 1s not certainly a reflection on what the earlier Government did or what the present
Government did.

SHRIMATT AMBIKA SONI: No, no; I have asked another question.

DR. JITENDRA SINGH: This is a process which has evolved over the vears.
...(Interruptions)...

MR. CHAIRMAN: T am afraid the Question Hour is over. ...(Interruptions)...
I am afraid the Question Hour is over. ...{Interruptions)... Yes, would you like to say
something? ...(Interruptions)... Pardon.

SHRIMATI AMBIKA SONI: Sir, on my question, I did not get an answer because
the Minister. ..

MR. CHAIRMAN: Please write to the Minister and you will get an answer, [ am
sure. Yes, Mr. Nagvi.

Had Bl At # Iog A (off AR = THdl): 9w, 2nmud wa &R
G & ATAN I TS AGT Iga Wi I 2R s wY I Il 6T & FAT a8 Short
Duration Discussion Eﬁ?ﬂ@ﬁﬁﬂﬁﬁ%ﬂ%@lﬁ@%lwmﬁmﬁ%w

IS BT I BT AT half-an-hour S HIPH BT 1.30 Elﬁ, ST f& Short Duration Discussion
WQ%T%\', 39 continue Y1

SHRI D. RAJA: Many Members have left. ... (Interruptions)...
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MR. CHAIRMAN : The House is adjourned till 2.00 p.m.



